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C.P.No. 178/ALD/, CA (CAA) No. 119/ALD/2017

Shri Arun Saxena along with Ms. Nalini for applicant company.

The present case is filed as second stage Company Petition. Hence,
record and proceeding of previous Company Application No.
119/ALD/2017 to be clubbed together with the present case.

The applicants are directed to make a paper publication on the
notice of hearing of present company petition in Vernacular Newspaper

as well as English Newspaper having wide circulation over the area,

where the registered office of both the companies are situated.

The applicants to make paper publication on hearing of present
Company Petition preferably in *“ Amar Ujala” Meerut version and
“ Business Standard” by prescribing minimum 30 days time from the
date of publication for hearing. Hence, case is to be fixed on
representation / affidavit on 29" January, 2018.

The matter be listed on 29" January,2018.

Date: 14/12/2017 H.P. Chaturvedi,
Typed by Member(Judicial)
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